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The House met at eleven of the clock, The
Deputy Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS

341. [The Questioner (Shri Ramdas
Agarwal) was absent. For answer vide
Col ............ infra]

Special Scheme for Rural Artisans in
Gujarat

*342 SHRI AHMED MOHMEDBHAI
PATEL: Will the PRIME MINISTER be
pleased to state:

(a) whether a Central Government
Special Scheme for 100 rural artisans, rated
in the below poverty-line category in
Bhavnagar District, has been undertaken by
the Gujarat Government;

(b) if so, what is the amount allocated by
Government for the said scheme;

(c) what are the main features of the
proposed scheme ;

(d) what are the areas where the scheme
will be introduced; and

(e) how many artisans will be benefited
under the Scheme during 1994 ?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI UTTAM-BHAI
PATEL) : (a) to (e) A Statement is laid on
the Table of the House.

Statement

(a) and (b) The Scheme of Supply of
Improved tool Kkits to the rural artisans living
below the poverty line was launched in 1992-
93. 162 districts were covered in the country
during 1992-93 and 1993-94. Selection of the
districts is done by the State Governments. In
Gujarat 6 districts have been covered till
March, 94. Bhavanagar district has not yet,
been selected by the State  Government.

(c) Under the scheme, a tool kit cost
ing an average of Rs. 2000/- is provided
to the rural artisan. 90% cost is borne
by the Central Government as subsidy
and only 10% is to be contributed by
the artisan. Training is given to the
artisans in the use of these tools. The
scheme enables the artisans to enhance
the quality of product, increase the pro
duction and income and reduce the drud
gery.

(d) The scheme is meant for all the
rural artisans except weavers, tailors, needle
workers and beedi workers. Some of

blacksmithy, leather work, pottery, stone
work, bamboo work etc.

(e) 10,000 artisans in 8 districts will be
benefitted during the year 1994-95 in Gujarat
State.
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WELCOME TO PARLIAMENTARY
DELEGATION FROM VIETNAM

THE DEPUTY CHAIRMAN Hon.
Members, I have to make an announcement.

We have with us, seated in the special box,
members of a Parliamentary Delegation from
Vietnam, currently on a visit to our country
under the distinguished leadership of his
Excellency Mr. Nona Due Manh, Chairman
of the National Assembly of Vietnam.

On behalf of the Members of the House and
on my own behalf, I take pleasure in
extending a hearty welcome to the Leader and
other members of the delegation and wish our
distinguished guests an enjoyable find fruitful
stav in our country. We hope that during their
stay here they would be able to see and learn
more about our Parliamentary system, our
country and our people, and their visit to this
country will further strengthen the friendly
bonds that exist between India and Vietnam.
Through them we convey our greetings and
best wishes to the Members of the National
Assembly and the friendly people of
Vietnam.
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Question no 342—Contd.
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THE DEPUTY CHAIRMAN : That is

very surprising because everyday Ministers
come and say, 'there is lack of money.'
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"10,000 artisans in 8 districts will be

benefitted during the year 1994-95 in Gujarat
State."
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"The scheme enables the artisans to enhance
the quality of product.”
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"This scheme enables the artisans to enhance
the quality of products."”
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SHRIMATI CHANDRIKA ABHI-
NANDAN JAIN : Madam, the hon. Prime
Minister has been taking special care to
augment the Budgetary allocation for Rural
Development as, I understand, it was more
than 60 per cent in the last year, and this year
also, the Budgetary allocation for Rural
Development has been augmented to a great
extent. It has been my demand and the
demand of many of the women activists that
50 per cent of the Budgetary allocation for
Rural Development should be earmarked for
the works, projects and schemes beneficial to
women. I would like to put a very special
question to the hon. Minister regarding the
rural artisan scheme. How many women have
been benefitted through this rural artisan
scheme ? I would like to know the details of
the women artisans being help-ed through this
scheme.

Better performance of industrial sector

*343. SHRI BISHAMBHAR NATH

PANDE :f

SHRI V. NARAYANASAMY:
Will the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that industrial sector
in the country is going to perform well
because of the liberalised, policy adopted by
Government in giving thrust to the sick
infrastructure industries;

1 The question was actually asked in the
floor of the House by Shri Blshambhar
Nath Paade.



